
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH AT PUNE  

APPLICATION NO. 105 OF 2019 

IN THE MATTER OF  

 

Mr. Tanaji Balasaheb Gambhire   ... Applicant  

  Vs. 

The Principal Secretary- DoE & Ors.  ...Respondents 

 

INDEX 

 

Sr.No Exhibit  Particulars Pg.no. 

1.   Additional Affidavit on behalf of 

Respondent No.11. 2088-2094 

2.  A Copy of Commencement 

Certificate No. CC/0317/22 for 

the project Nyati Eternity 

III/Nyati Embrace. 

2096-2099 

3.  B Copy of RERA registration 

certificate  2100 

4.  C 

  

Copy of the Architect’s 

certificate dated 10.08.2022, 

issued by Dasnurkar Associates, 

Architects/Designers. 

2102 

5.  C-1 Copy of receipt evidencing 

payment of penal charges with 

respect to not obtaining Consent 

to Establish.  

2103 

6.  C-2 Copy of the Consent to Operate 

granted to the Respondent No.11 

with respect to the said project. 
2104-2110 

7.  D Copy of occupation certificate 

from the PMC bearing No. 
2111-2113 



OCC/0349/24 with respect to the 

said project. 

8.  E Copy of list of third-party 

purchasers in the said project.  2114-2117 

9.  F Copy of Society registration 

certificate with respect to the said 

project.  
2118 

  

 

 

 

      Advocate for Respondent No.11 
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